
GOVERNMENT OF ANDHRAPRADESH
HEALTH, MEDICAL & FAMILY WELFARE

To

Dr. D. Hemalatha Devi, MD.,
Superintendent, FAC
Govemment General Hospital,
Kakinada, Kakinada Dist.

From

Respected Sir,

Sub:-

Ref:-

National Green Tribunal,
Prinicipal Bench,
New Delhi.

e Hon'ble Consultant (Judicial),

GGH Kakinada - Order dated 23ll /2023 passed in M.A. No.9gl2022 in
original application No. 180/2021 Mukul Kumar Applicant versus State of
Uttar Pradesh & Ors. Respondent(s) - Remedial action against non-
compliance of Bio-Medical Waste (BMW) Rules, 2016 - report submitted _
Regarding.

l) Copy of the Order dated 23101/2023 passed I M.A. No.9g/22 in original
Application No. 180/21 Mukul Kumar versus State of Uttar pradesh & Ors.
Respondents(s) received by this office through the Collector & District
Magistrate, Kakinada tkough Email. Dt. ll2l2\23.

2) This office Rc.No.356/A2l2023, dt. 1010212023 addressed to the Civil
Surgeon Residential Medical Officer who is in charge of the Bio-Medical
Waste & Sanitation of the Hospital.

3) Report submitted by the Civil Surgeon Residential Medical Officer who
is in charge of the Bio-Medical Waste & Sanitation of the Hospital.

Kind Attention to the references cited, this office has called for report from the Civil
Surgeon Residential Medical Officer ofthis Hospital in the reference 2nd cited-, In the reference 3.d
cited the Civil Surgeon Residential Medical Officer, Government General Hospital, Kakinada who
is in charge of the Bio Medical Waste has submitted a compliance report along with details to
this office on the orders issued on the M.A.No.98 122 in ori[inal application No] t go/z I I\4ukut
Kumar versus State of Uttar Pradesh & Ors. Respondents(s), the same is herewith submitted for
favourable consideration in the following table.

Most of the Health Care Facilities lH.C.F.l
have resorted to the following violations: Report /remarks.

Not done in open areas, kept in separate
Room for Covid Waste until the pickup the
EVB Technologies

Stray animals scattering such waste all round.
stray animals are not allowed in to the
campus

Buming of waste leading to breathing problems
in the patients. Waste not burnt in the campus

Unscientific collection and
waste.

transportation of

Waste collection is done in Scientific way
and daily Biomedical Waste Transporting
through EVB Technologies Vehicle,
Municipal Waste transported through the
Municipality Vehicle

Failure to sanitize and disinfect the vehicles
parked in the hospitals.

Vehicles parked in the hospital are sanitized
and disinfected regularly from time to time

Long range of area for handling by individual
facility.

Sanitary workers collect the material
through Trolley from the Wards, & O.p.
Blocks

Similar facility catering to several hospitals
simultaneousl Not a pplicable

Only one vehicle collecting the entire waste
beyond its capacity.

Two Vehicle for collection of Bio Medical
Waste i.e. one is Covid Bio Medical Waste
and another one is Non Covid Bio Medical
Waste

P(c.N o.37 7 7 -27 O / A2 I Lp I 20 t7 . dated,b rc3 D023.

Dumping ofCovid-19 waste in open areas inside
the hospitals.
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Collecting Daily by EVB Technologies, and
Two times in view of Covid

In this connection I am herewith submitting the necessary documents for favourable
consideration and request to kindly issue necessary directions.

Yours faithfully
r} . l$...-LFar

"#uhM
ERINTENDENT
L HOSPITAL, KAKINADA

Copy submined to the District Collector & Magistrate, Kakinada District, Kakinada or
information.

Untrained staff handling Bio-Medical waste
unscientificall v.

utilized Barcode Covers which is supplied by
the Sanitary Agencies

EVB Technologies Vehicles

All are Trained Staff

Non-compliance of
requirement.

Use ofcontracted vehicles by the facilities

Not washing disinfecting
containers.

barcode and G.p.S

empty waste
all Containers wash and disinfected

Monitoring by the c.s.R.M.o. & Health
lnspector, Hospital Administrator

Not maintaining proper record. Maintaining proper record by the Health
lnspector

Disposal in general bins meant for municipal
waste.

Disposal in general bins meant for municipal
waste, which was supplied by the Municipal
Corporation

Failure to create awareness about the precautions
to be taken by the handlers, workers and the
citizens.

create awareness about the precautions is
conducted by the EVB Technologies &
Hospital Administrator SICNS maintaining,s

r monthly basis
The National Green Tribunal [N.G.T.] in its
report mentioned the gaps in compliance on
the following aspects:

Health Care Facilities are operational without
authorization.

Authorization is available which was issued
by the A.P. Pollution Control Board

Coverage of Common Biomedical Waste
Treatment Facilities [C.B.W.T.F.s] for all the
H.C.F.s [bedded and non-bedded]

Yes done by EVB Technologies,
Rajamahendravaram

Adequate number of C.B.W.T.F.s.

Deep burial pits for disposal of bio-medical
waste.

at EVB Technologies,
Rajamahendravaram/present

sessment of available treatment capacity
[common as well as captive] and additional

ulrement

As

Additional Requirement

District wise data on bio-medical waste
management. Yes Present

Implementation of Barcode system. yes

Online Continuous Emission {Effluent
Monitoring System IO.C.E.M.S.] installation
and transmission of data to the Central Pollution
Control Board [C.P.C.B.] by C.B.W.T.F.s and

ve lnclnerators.

do ne

Not collecting the waste on daily and regular
basis.

Absence of adequate monitoring.

Adequate

Covid-l 9 Bio-Medical Waste Management.
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ConsentOrderNo: APPCB-1102,11J20I9EE1.APPCB OUOU2O23
CONSENT is hereby granted to operate under section 25/26 of the WatBr (Prevention &

Cootrol ol Pollution) Act, L974 and under section 2 22 ol N( (Prevemion & Conrol ot
Pallution) Act 1981 and amendments thereol and Aulhoization unde. Rule 6 of fie
Hazardous & Other Wastes (Management & Transboundary, Mo /emeot) Rules. 2015 and
the rules and orders made ther6 under and Autho.isalion under Rule 10 ol fhe Bie-Medical
Waste Managemenl Rules. 2016 (hereinaher relered to as'the Acls'. ltle Rules) to:

Mrs.Government General Hospital,
Raja Ftamohan Roy Road,
Kakinada, Kakinada Districl
E - Mail: supdlgghkkd@yahoo.com

(Hereinaier retered to as 'the Apptcrnf) aulhoriziog to operate the Heafth Care Facifry
(HCF) to discharge the etfluents fom the oule6 and lhe quantity o, emissiofls per hour hom
lh€ chjmneys as detailed below:

i. Outlets tor discharge o, ellluonts:

Oullet
No-

Outet
Description

Max Daily
Discharge

Point of Disposal

1. Washings 213 KLD
2. Domestic 95.85 KLD

ii. Emissions from chimneys

Chimney
No.

Oescription of Chimney Quantity ol Emissions at
peak flow (m3,h0

1 Auached to 2 x 125 KVA 1 x 75 KVA, 1 x 50 KVA.
t x40 KvA& 1x 10KVA DG Sets

iii. HAZARDoUS wAsTE AUTHORISATIoN (FORM - tl) [s€e Rule 6 (Z)l:
M/s. Government General Hospital, Raja Ramohan Roy Road, Kakinada, Kaltnada

Oistrict is hereby granted an authoriza$on to operate a tacility for colleclion, reception,
storage, trearment, rranspon and disposal of Hazardous Wastes namely:. HAZARDOUS WASTES wlTH RECYCUNG OMON:

sl.
No

Name ol
Hazardous

Waste

Slream Quanlity Method of disposal

1 Used Oil from DG
Sets

5.1ot
Schedule - |

150 LPA

I

h

V

ShaI be reated in STP. The reabd waste water shall
oe used lor green belt development / toilet flushing /
I-IVAC purposes. Remaining treated waste wa!e,, if ary
shall be discharsed into the municipal sewef.
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File No.APPCB'I 102,1 1/2019-EE1'APPCB

*""ffiffi'entRules' 2016)
(Rule 10 of the Bio-Medic

*:,"11.T:ii's:l ffi J%3,HH.:?I:T"T,T1H:,# ;$"1ffi#""1;'#if]ff H:I
i"f;""J" 5iir", 

"rlr.cl 
to the terms aM condirons

This aufiorization is valid lor 1065 beds ol the HCF with Ore lollowing Bio Modkd Wasre

generation:

ThisordelisvalidloroperatonolHealthcalelacility(HcF)byM/s.GovemmentGenelal
,Hrir11;"'ffiil;G;;H;, x"r'Ji' r"t"it'i oisGcfwith capacitv or 106s beds

only.

TNs order is subJect rc the provisions ol the Acts and 'the Rules' and ordels Inade thele

under and funher subiect ro the terms and io'-nOitiont in"otpot"r"O in lhe schedule A' B' C &

D enclosed to this order'

Th.scornbinedorderglconseot,HazardousWasteAutho]r9tj9l*B]o.Medicalwasle
Aurhorization shall be valid 

'o' " 
p"noo'""iiig ;;'the 31'03 2023 tor a capacity ol 1065

beds' pRAvlN KUMAR lAs, MS(PK)' oto MEMBER SE.RETARY'APP.B

Iis.Government Gen€ral Hospita!'

Raia Ranohan RoY Road'
Ka'kinada, Kakinada District

"op{.t?L lo,n, 
"ni"l 

Environmental Engineer' Zonal oflice' visakhapatnam lor

inlolmation and necessary acbon'

,. iii"" #ffi;;;;-ingin!er' n"giona oflice' Kakinada ro' information and

necessary action'

Type ot Waste

Red

894.6Blue

5367.6 Kghonm
2236 5 Kg/monln
447.3 Kg/monm
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s.
No

Name of the
Hazardous
waste

Stream antity spotal Option

1 lncineration ash 37 .2 of
Schedule -

I

40 Kg/day tt be routed through M/s. Andhra Pradesh
nvironmentat Corporation Limited ( M/s.

EMC L ) 50 as to dispose to Pa rawada
isakhar00

l(g/Annum

pa tnam distnc t for tandfi tt2 ETP sludge

3 Wasr.e Oil 5. Iof
Schedute.

I

300 LPA bh

r
a(l be routed through M/s. Ap EMCL so as to
nd to authorized reprocesses / recyclers.

File No.APPCB-l'l0zst6 IZOZO -f EC.BMW-AppCB

BMWlil AUTHORJSATION
(Rute 10 of the Bio-Medicat Waste l{anagement Rutes, 2016)

M/s. EVB Technologies is hereby granted an authorisation to operate a facitity for
cottection, reception, storage, transport and disposat of biomedicat waste on the premlses
situated at R.5y.No.560, Kanavaram, Pattakadiyam (V), Rajanagaram (i), East Godavari
District,

This order is valid to collect, transport, treat and Safe disposal of Bio-medical Waste
generated from the Health Care Establishments located in iGkinada District in
accordance with the Bio-Medical Waste (rianagement & Handling) Rules, 2016 & its
amendments thereof and the guidelines for Common Bio'rvledicat Waste Treatment and

Oisposal Facilities issued by Central Pollution Control Board & APPcB.

This order is subject to the provisions of the Acts' and the Rutes' and orders 
'nade

thereunder and further subject to the terms and conditions incorporated in the schedute A,

B C & D enctosed to this order.

This combined order of consent, Hazardous waste & Bio-medicat waste Authorization shatl

be vatid for a period ending with the 31rt Day of January, 2026'

DR.

B.MAOHUSUDHANA RAO, JcEE(MSRS), O/o JOINT cHIEF ENVIRONMENTAL ENGINEERI-APPCB

To
rus. EVB Technologies,
i.sr.Ho.soO, Kanavaram, Pallakadiyam (V)'

iilin.g"r., (i{), East Godavarl Dlstrlct'

t"o"l?n" 
Joint chief Environmental Engineer' zonat officc' visakhaPrtnam for

information and necessary action'

2. The Environmentuf Engin"ui' 
'nigionat 

Office' Kakinada for information and

necessary action'

T5DF,
17.1of

Schedule -
I
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